National Company Law Tribunal
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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 01.06.2017
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Advocate Sri Santosh Pandey for the petitioner. None for the

respondents nor their counsel. The respondents are set ex-parte.

The matter be listed for final hearing on 18.07.2017. Meanwhile, the

interim order shall continue.
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(H.P. CHATURVEDI, MEMBER (Judicial))



